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So, abviously, the Government is going to support them because my ultimate
aim is that the benefit should reach the poorest of the poor. So. Sir, as I said, 1
sce no reason why, in some areas of this country, they should not be donor-
driven; whether it is foreign money or Indian money, money is money.
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Scheme to Spot Talented Players

*582. SHRI RAINATH SINGH ‘SURYA’ : Will the Minister of YOUTH
AFFAIRS AND SPORTS be pleased to state :

(a) whether there is any scheme for indentifying talented players;
(b) if so, the details thereof;

(c) whether Government are considering any proposal under the said
scheme for the persons belonging to the Scheduled Tribe keeping in view their
capabilities; and

(d) whether Government will consider organizing tribal sports competition
on all India basis like the rural sport?

THE MINISTER OF YOUTH AFFAIRS AND SPORTS (SHRI
SUKHDEYV SINGH DHINDSA) : (a) to (d) A statement is laid on the Table of
the House.

STATEMENT
Scheme to Spot Talented Players
(a) Yes, Sir.

(b) Under the schenie of ‘National Sports Talent Contest’ talented school
childrenin the age of 9—12 are¢ identified. Children are selected in 15 disciplines

tOriginal Notice of the question was received in Hindi.
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through a ‘Battery of tests’ and contests held at different levels. Following
selection, these children are admitted in 57 schools adopted by Sports Authority
of India where their board, lodging, and tuition fees etc. are met fully by the
Government. Besides, under the scheme of Rural Sports Programmes District,
State and National level sports championships are organised and talented sports
players are spotted and selected for further coaching and training for National
and International competitions. Under the scheme, North-East Sports Festival
is organised to tap the hidden talent which is in abundance in
the region.

(c) The schemes mentioned above arc implemented for all sports persons
including those belonging to Scheduled Tribes. Besides, the scheme of Special
Area Games (SAG) which was launched in 1985, caters to scouting of natural
talent from tribal, hilly, rural and coastal arcas, keeping in view the physical
attributes of the people required for a particular sports. The scouted talent 1s
imparted scientific training to meet the demands of moderm competitive games
and sports so as to attain excellence.

(d) There is no move to have on All India tribal sports competition.
However, there is a North-East Sports Festival held every year where a majority
of the participants are Tribal.
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SHRIMATI AMBIKA SONI : Sir, the question of spotting talent between
9 and 12 years is not enough, no matter how many schools one opens, because
this is part of a comprehensive scheme. The parents are very reluctant to let
their children adopt sports as a career because they feel that, financially, it is
not secure. I mean, if you start training the children from the age of nine to
thirteen or fourteen years, they would give it up at a later date because their
parents won't allow them to make sports a career, especially when one reads
that sportsman have so many problems even to keep themselves going after a
certain while. Sir, those who have been national heroes are in a state of penury,
not being able to know whether their second meal is coming or not. Now, |
want to know from the hon. Minister whether there is any scheme for having
some kind of a nodal agency to look after these sports persons who have made
the country proud, but have not been able to build alternative business for
themselves, from their earnings as sports persons. This nodal agency could
help such people either in the form of giving old age pension at comparable
rates, or, providing other facilitiecs, which would convince the parents that when
they let their nine-year-cld child takes up sports as a career, he will be financially
secure, not only from his point of view, but from the point of view of his family
also. Is there any fund allocated for the scheme? At present, is there a nodal
agency, or is the Government contemplating to have any such agency? How
do you assure confidence in the family that its child will be a financial asset?
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SHRIMATI AMBIKA SONI : Sir1askcd about the nodal agency. Peoplc
have past heir prime.

SHRI SUKHDEV SINGH DHINDSA : At present there is no nodal
agency. We are creating a nodal agency under the new policy that we arc making.
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Dr. (SHRIMATTI) JOY ASREE GOSWAMI MAHANTA : Sir. I am happy
that. under the scheme. the North-East Sports Festival is organised to tap the
fudden talent which is in abundance. as stated by the hon. Minister. But. Sir. |
want to know whether there is any special proposal for the yvouths of the North-
tast region. who arc now busy with all the extremist activitics. It is very
unportant to sce that they get some special provision and a special scheme
undcer the Tatent Scarch Competition. I'want to know whether there is anv such
provision in this Scheme.
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SHRI MAURICE KUJUR : Mr. Chairman. Sir. Sundergarh District in
Orissa has produced national hockey players like Dilip Tirkey in the Senior
Group and Lazarus Barla and Prabhodh Tirkey in the Junior Group. There are
abundant talents among the tribals in the District for hockey. Two schools have
been adopted by the Spoerts Authority of India long back ix 1986 as sports
schools. Through vou. Sir. I would like to ask the Minister whether he seili
consider adopting more schools as sports school both for girls and boys. in this
tribal-dominated district, under special area game scheme.
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MR. CHAIRMAN : Next question.

*583. [The questioner (Shri Ghulam Nabi Azad) was absent for ansua(r
vide page 36 infral
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